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Production of a Film on ‘Ashoka’

8207, sHRI MADHAVRAQO SCIN-
DIA: Will the Minister of INFORMA-
TION AND BROADCASTING be pleas-
ed to state:

(a) whether he jg aware that a
feature film on the great king ‘Ashoka’
is proposed to be produced in collabo-
ration ‘with neighbouring Buddhist
tountries in near future;

(b) if so, actual cost of its pcoduc-

tion ang the share to be borne by each
Country;

(c) whether Government propose to
ve financial assistance to the film in-
dustry for the purpose; and

(d) if go, his reaction thereof?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI L. K.
ADVANI): (a) and (b). Government
have no information whether a feature
Slm on ‘Ashoka’ is proposed to be pro-
duceq by any fllm maker, Some re-

ports have, however, appeared in film
trade journals which indicate that Ral-
ban Productions, Bombay, is producing
such a film.

(c) No, Sir.
(d) Does not arise.

Proposal to open a New Broadcasting
Station in Uttar Pradesh

8208. SHRIMATI MOHSINA KID-
WAI: Will the Minister of INFORMA-
TION AND BROADCASTING ke pleas-
ed to state:

(a) whether there are proposals
with Government to open new bioad-
casting stationg in the state of Uttar
Pradesh; and

(b) if so, when and where?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI L. K.
ADVANI): (a) and (b). A proposal to
set up a new radio station at Agra in
Uttar Pradesh has been included in
the 6th Plan (1978—83) schemes of

ALR. Its actual implementation is,
however, subject to availability of
funds.

Number of Non-Technical Staff im
Oil and Natural Gas Commission,
Gujarat

8209. SHR1 AMARSINH V, RATHA-
WA: Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased to state:

{a) the number of non-technical sta{!
category-wise working in O.N.iC.
offices in ‘Gujarat state;

(b) the number of Scheduled Caste
and ‘Scheduled Tribe persong in each
category;

(c) whether any preference is being
given to Gujarat residents in regsrd
to appointments; and

(d) if so, the number of residents of
Gujarat in each category?





